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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONAL BENCH AT BHOPAL  

ORIGINAL APPLICATION NO. 192/2025 

 

IN THE MATTER OF: 

RASHID NOOR KHAN         …APPLICANT  

                                                                      VERSUS 

STATE OF MADHYA PRADESH & ORS.                            ….RESPONDENTS 

 

STATUS REPORT ON BEHALF OF RESPONDENT NO. 15, MADHYA 

PRADESH POLLUTION CONTROL BOARD (MPPCB) IN COMPLIANCE 

OF ORDER DATED 07.01.2026 

 

1. That the, Hon’ble NGT has taken cognizance of air pollution and severe air 

quality in the Non-Attainment Cities- namely Bhopal, Indore, Jabalpur, Sagar, 

Ujjain, Dewas, Mandideep and Singraulli as identified under the National 

Clean Air Programme of the Ministry of Environment, Forest and Climate 

Change, Government of India(hereinafter referred as "NCAP Cities") .  

 

2. That at the outset it is mentioned that under the National Clean Air Program 

(NCAP), the District Level and State Level Committee have been duly 

constituted and these committees are regularly taking meetings and monitoring 

the compliances by the responsible departments.   

 

3. That in compliance of the order passed by the Hon'ble Tribunal the concerned 

departments had duly nominated their representatives for the joint committee. 
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The copies of the orders of the nominations issued by the concerned 

departments are collectively filed herewith and marked as Annexure R/3-1.  

4. That in order to consider and examine the issues raised in the original 

application by the applicant, a meeting of senior officers from concerned  

department was held on 11.03.2026 :-  

Sr. Name of Officer and 

Designation  

Department 

1. Dr. Ravi Prakash Mishra, 

Former Additional Director 

Central Pollution Contral Board, 

Bhopal. 

2. Mr. Shishir Gemavat, 

Additional Commissioner 

Urban Administration and 

Development Department, 

Bhopal. 

3. Mr. Kiran Sharma, Deputy 

Transport Commissioner 

Transport Department, 

Mantralaya Bhopal. 

4 Dr. Satya, 

Scientist E 

Ministry of Environment, Forest 

and Climate Change, Integrated 

Regional Office Bhopal 

5 Dr. Subrata Pani, 

Laboratory In-charge 

Environmental and Planning 

Coordination Organization 

(EPCO), Bhopal. 

6 P.C. Uchariya, Senior 

Scientific Officer 

MP PCB 

7 Dr. Rajendra Chaturvedi, 

Chief Chemist 

MP PCB 

8 Dr. Rajkumari Singh, 

Chief Chemist 

MP PCB. 

9. Dr. Amit Kumar Mishra, 

Assistant Scientific Officer 

EPCO Bhopal. 

10 Mr. Pracheer Dikshit, 

Senior Solutions Architect 

Environment Surveillance 

Centre, MP PCB 

11 Mr. Jainendra Chandel, 

Chemist 

MP PCB. 

12 Mr. Rajneesh Patel, 

Chemist 

MP PCB 

13 Mr. Sumit Chhetri, 

Consultant 

Urban Administration and 

Development Department, 

Bhopal. 
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14 Mr. Atul Khare, 

Consultant 

Urban Administration and 

Development Department, 

Bhopal. 

 

The minutes of the above meeting dated 11.03.2026 is filed herewith and marked 

as Annexure R/3-2.  

 

5. That in the above meeting the following points/compliances were discussed :  

i. To identify the air shed area for urban and rural area in the NCAP Cities;  

ii. To identify the factors for deteriorating ambient air quality and air shed 

area in the NCAP cities and prepare a Graded Response Action Plan; 

iii.  To state the responsibility of different stakeholders in the Graded 

Response Action Plan for the execution of the plan;  

iv. To ensure compliance of the order dated 07.01.2026 passed by the 

Hon'ble NGT in OA 181/2025 (Bhopal Citizens Forum vs. State of MP 

& Ors.).  

v. That for the NCAP Year 2025-26 the target has been revised to achieve 

reduction in PM10 levels up to 40% (base year 2019-20) or achievement 

of National Ambient Air Quality Standards (NAAQS; 60 

microgram/cubic meter) annually as per MoEF&CC National Ambient 

Air Quality Standards (NAAQS) Notification dated 18/11/2009.  

vi. As per the XV Finance Commission Air Quality Grant the cities with 

more than one million population have been given an annual target of 

15% reduction in annual average PM10 concentrations and improvement 

of Good Days in terms of air quality (Air Quality Index less than 200);  

vii. Under NCAP, the Apex Committee, the Steering Committee, 

Monitoring and Implementation Committee at Central level have been 
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constituted for effective implementation of NCAP. Also the Steering 

Committee, the Monitoring and Implementation Committee and Air 

Quality Monitoring Committee (as constituted by Urban Administration 

and Development Department) at State level have been constituted for 

monitoring of the action plans. District Level Monitoring and 

Implementation Committee at city levels gave been constituted.  

viii. The Government of Madhya Pradesh vide order dated 18.07.2019 had 

constituted the Steering Committee under the chairmanship of the Chief 

Secretary of the Government of Madhya Pradesh. The copy of this order 

is filed herewith and marked as Annexure R/3-3; 

ix. That for monitoring and execution of the activities for air quality 

improvement in the city of Bhopal, Gwalior, Indore and Jabalpur the 

Urban Administration and Development Department, Government of 

Madhya Pradesh vide order dated 27.10.2021. The copy of this order is 

filed herewith and marked as Annexure R/3-4;  

x. During the meeting, the committee members were informed ambient air 

quality for year 2024-2025 for NCAP cities as compared to the year 

2023-24.  

PM10 Annual Average in (µg/m3) 

Sr. 

No. 
City  2023-24 2024-25 

Improvement % 

(Reduction in 

PM10 level) 

1 Bhopal  113 110 3 

2 Indore 99 108 -9 

3 Jabalpur 91 88 3 

4 Gwalior 136 125 8 

5 Ujjain 84 79 6 

6 Dewas 99 83 16 

7 Sagar 74 82 -11 
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Annual Average (Manual + CAAQMS). 
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6.  That under the NCAP, the Source Apportionment (SA) study for the 

non-attainment cities is to be carried out since the source apportionment 

of particulate matter (PM) will help in understanding the emission 

sources and estimating the share of contributing sectors at different 

locations within these cities.  That during the meeting of the committee 

the details of the source appointment study were discussed which are as 

follows:  

 6.1 The work of Source Apportionment (SA) study for the cities of 

Bhopal and Gwalior have been completed, the draft for the cities of 

Indore and Jabalpur have been prepared is pending at peer review level 

and for Sagar, Dewas and Ujjain the study in under process.  

6.2 The study for Bhopal city has been undertaken by Automotive 

Research Association of India, Pune (A.R.A.I.) , for the city of Gwalior 

study has been undertaken by Indian Institute of Technology, Kanpur 

and for the city of Indore the study has been undertaken by World 

Resource Institute of India and Clean Air Catalyst which are based in 

New Delhi.    

6.3 The study for the remaining cities-namely Jabalpur, Ujjain, Dewas 

and Sagar is being undertaken by Maualana Azad National Institute of 

Technology (MANIT), Bhopal.  

6.4 The major pollutants as identified in the studies which have been 

completed for two cities are particulate matters PM10 and PM2.5.   

6.5 The action plan as stated by ARAI in its source apportionment study 

has to be executed by different stakeholders in order to improve the 

overall ambient air quality of the non-attainment cities.  

6.6 At present MP PCB had installed Fifteen (15) Continuous Ambient 

Air Quality Monitoring Stations (CAAQMS) in the NCAP cities for 

continuous monitoring of the air quality and further purchase of thirty-
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nine (39) CAAQMS for state of Madhya Pradesh by MP PCB is under 

process.  

7.   That on the basis of earlier inspections conducted for the city of Bhopal 

the proposed Emergency Response System Plan and the Graded 

Response Action Plan (National Capital Region) and the action plan as 

prepared by (A.R.A.I.) was placed before the Committee.  

8.   In light of the above discussions,  The committee has made the 

recommendations which are to be executed on priority. A brief summary 

of these recommendations are as follows:   

a.  At the foremost to control the road dust emission and vehicular 

emissions the officers in the meeting from the Urban 

Administration and Development Department and Transport 

Department were requested to take necessary action.  

b.  To clean the road dust the suction process should be performed 

instead of using sweeping machine blower and the roads should 

be cleaned at the outer lane. The footpaths and corners should 

have end-to-end pave blocking. At boat and at the both ends of the 

roads suitable plantation of herbs, shrubs and plants is to be 

undertaken in such a manner that the dust emissions are 

effectively controlled.  

c.  The representative from the Urban Administration and 

Development Department had recommended the inclusion of 

Town and Country Planning Department in the present case in 

order to control the works in illegal construction, building 

construction and permissions.  

d.  That the responsibility should be given to Local Traffic Police 

Officer by Transport Department of MP to control the Vehicular 

Emissions.  
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e.  Recommended to invite the representative of ARAI: The 

Automotive Research Association of India, Pune in next meeting 

for a detailed discussion and to finalize conclusions regarding the 

Source Apportionment (SA) study for the city of Bhopal. 

f.  The number of CAAQMS units should be increased to monitor 

the ambient air quality of Bhopal city; furthermore, prior to the 

installation of these units, existing data and manual monitoring 

data should be reviewed to identify suitable locations. 

g.  Members of the Joint Committee will conduct site visits and 

inspections of the 21 hotspots identified under the Source 

Apportionment (SA) study of Bhopal city, in order to formulate an 

appropriate action plan. 

h.  While formulating the Graded Response Action Plan for the city 

of Bhopal, an initial 'Moderate' category should be established to 

ensure that circumstances can be brought under control before 

conditions escalate to a level similar as NCR Delhi. 

i. The committee will take action by also including members of the 

District-Level Committee for the Graded Response Action Plan 

and the Long-Term Action Plan.  

The above recommendations have to be implemented by the 

concerned departments.  

10.  That this Hon’ble Tribunal may kindly be pleased to take the present 

factual and action report on record.  

 

Date: 10.04. 2026                                                           Submitted by MPPCB:- 

Place: Bhopal                                                             

                                                                                through Counsel  

Adv. Parul Bhadoria 

Ph. No.: (+91)-8085977111; 

    Email: parul.bhadoria04@gmail.com 
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avugfu gqqq ffiar dH,qafq@rffi,,ffi,#42016
muro oD-35 zfrfuzrr+fi& tuffitzozo liqTd. FdT-+. r6tov2o26

r mrqf-oq ndqr //

frfr-d ql6"T {itar toos (toos or :rfuH+q drflro, sl fi $fear sdr$fl h fr{ff t arlr z S

3{sfl-d trqd qrHqi of tr+rT fr dr} F$ ry ililIF-n IE*tl, "qL"ryt@ .q6,
ertqrf, of (qero,nt fi aml ) auffq {tfq Ffd 3TR6-{ur, fr4d ilq, gnq-d h 3{trm F-aro

tgzlzozs,rl0u20z6 (qlflE 4r eia f+sa at-qrhl aIREI q 3l-q) ii aoqo trWUT B?iilT

frt fi 3i{ t osTft 3{ffi fi sq fr sMi q{ Fsdrqr{ 6t-i 3fl={ 5+ F-qTtrd 6-{A fi
ft$ aqr 6Td 6rA 3Trnqd q* ori :itr su6. de fi fuS trgm' o-ri tt ot'n sffi
4i {6 sn}qr ffqr qrdr t, Pr aoqo frfq 3ik ftsrrfr mrf fue{Fr M fr qFrd o.il"d

aqr la-qrfut fi 3{frtffi T6 3rq-fr FTfi fi W-a qtln 3r;q ildt * qIE t-S tF d
ffi d{lt dri trt ?rd t, ffitua 6d 6trr,-
(r) qsTft 3{ffi, rmd fi acqi fr qrt d gr;a ffi Gfa.6trr $-€T to srqqqo d 3il{

qrfuor fr sdrt art srsa fr-n:fr or t+r :r{-€R n-t tt g{ 3llr H 3TFftd ar+5f1 15

gt, ffi ffi arrd fi fqrda d Elg grftrrilqo 6t Trtr+dl T*A fi se+r+ar dt ftfrt
d-qi-r obnr qA ffi *F-{q w frfu franqt q{rfraf l+qr rrqr qr d rg EsTrrT fi rrq efr

Fdt fr frfdfrNt w t Ffrs fit adt
(z) srrFd gwxtr trEd, Ewrnd, Fut, 3rfrW-dr aqr 3il-eqt ufrFd olznt

(3) qrfr-or fr rdT't ard srs R--gaT or t{ 3qHR srr ii f} 3llr tS 3Tfrfcn

dn-mrfr fA F$ ffi fi d3 am Hgm rfuutwo mt srrqdr E*i fir srr+ar t, q-+,

f{qi8 tqT{ olznt

(4) :-o Rdz aqr srarfi il eTeI dt 3rf-s{trT d s-rq-fi 6trrt
(5) qtg 3rfu{fir fit s6l-{f,I d frfud otrf,/rtr{ il-qn +-cnftnt

(6) qsil-fr 3{Rm.rt ffifua opt;Itfd eli4t,-

Erflrr fir ('6 qfr fr qRI dt frt t'o Nzt
q-€rfr-d Rtra 6'wI 6I (rm'qrcrll

ra sefr E+-dfnd fr ('fi {ft {ff, ffi wta r+sq wFa o-r+ amftq u$u

6trd 3{Rilur, frifrqil/d;(g th di rffrfra H, 3lk ffi u-*E-a fiutt stan

fir'T$ t r

ru-d fi frqn{rorq h fr$ $crR+F 6pffr trn fit qftqi g€-A ilq A qa-{-5

fir dft.q efr q'trrd Et-ff qrR-$ 
|

(7) flrffd frt ffi 3ilT Hqrtra 6-d fr EE 3rfrTfir 6r sflIlr nr+ 3tk alq-d rflh

. ,,1 
q-fi-fl 3rt{ r/rfr d ft{d frF-4 ur$ o-6.1 t F.iq 6} stq fr gsq-d {e;ill

^()'" 
| (s) sq sfi ot$ srlqrza+q frlqls ilqr qtt il 65g urfra fu-qr am il at qI6 6T qR-d

6-fdr drfi iu6t q'HrFrd qF qrg m{i fi ft-} rS ffa q 3TI4ffi 6T{ A-{fl 6f 31il{d

r\l
t\)(

HA\

(1)

(2)

(3)

(4)

("1{
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't (e) vq4 ftult il slar sreqrzffiq fit rffrnd qF der mf 3{fu{mT fir rrq :prfr
ffifimutehtuirsil66tattunr
(r0) qe toar f*, Jrn<a 6rA d aqr wTFrd qftqi qrfl 6Ti, fidt cm+ q *" -d
3it{ rtrfi q{nr eA ai *rrq ry afr et I

(r1) +$ t+' it 3ilt;il Frnr'Trq mtqr qrfl 6tdr t co $fqffifirq qr S'atqq S
iltrrd Ela-f,ft Fnt Ee E-faTa qE 6T &TR dq -i fi qqn sfr Gq il6' qeTrfi 3{fu6rfr ilf,r

rilr, rq il6'3FiI qe{ft ffqo.Rr agfi a-fr +r fiqr drql
(tz) qsTrft 3Tffi,ruferr tqr 6fi fr ilg 3{fu{fir of r* ,5srq F6d-a Fn aqr F€ qrd

fi frq ril{drfr 6irrr ffr 6f$ Foraqd q{ qi qrrnd mnotrozgfr g$ o ,o -n-+r

(13) qsTrfr 3lfuFft qr do gfMno {frrt t d at dt fr ffi+rq Ftdr t qftunff fir
f{tft sew sR-q 6t +Fnt ffiq fit r-o qfr 3refr qrg fir drd 3lR nlq}t fi sRI ffi orir
(r4) qsTrtr Jrfrortt qI qE dro sfffiro {6rr t d ce Fq Erd fi frt 5d'{ilS ttn fo
s-a qrffit d ildI f6fr ilE h no-a d 6rf m rri f4ffi 3idftfl $feqr 6r gftrar"r 3fltlffd

tt srq w ffi 6t rr+ tr sm('a 16 {s $riqr fi qfr st 6 urfra fr dr$ TdFir

Hfrq 6t ru-ff rrym fi srer EIE 6t rdfu6 61 
'

fi6a-d:- swfoqon t

fotro oD-36 ftfr7(r+frA /uffi12s26.
q'Fftfr:-

-(l q-fts ililrf+- $ffi, iloso q-ffT fr{iwT d* snqTil wTft 3{ffi 61 3f{
:rdR-d snt €t dt gfrfidT d fl-Fq-fi ori a?II 3lqff q--f6, std (frft-c) qr il5
3IBEmT t 3Trd 6l ot@ fi ft$ rsru oci 3ir flrff-d fr 3{trff qulfr fufe il srer

TrtFiI Tfi{q 6t 3H t-{ 3Ta}Nd ara-d fir rrrfr ffit 6r r-o qfr Etf frf Thd €r

sifr il-dr Tqq ffilq 61 3{rr'rff g"*$ t qd mt Hrf,;ftq 3fYfi{q fi sqqT

r€qd 6it, drf+' trFrtl{-d H-rqTEfu ;i ariltrq (rd-fiet il' sr}qr or sfila d shr
(2) ffi qrca erdtR-qr, ndil{, fr-r,os, {ftG diTS trF-{, ertq-f, frr 3ti{ 3ilcraztcn

6ffifum6,
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+r +-Jqq ilrrr 16 ?16 qq-rf, :nlqr or 3{ttqd or Fc+.6:fr +l gfila t 6it
Ha w tnrtr+fi fft aranq qiera qfraE;T f6{T trft{d trdiq. a-+' aqrqoq fr

f+qtwartlqqqteldqs{ft3Trfifta{.FrdfrRddqlrsaq5l$ricll5fr
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6:17 PM
lzw,v," ' 'il

NV /oO23 /2o25-3ec:1 -66(ENV)
-r-

l/752514/20?6. i\/-

qnd BrM a-€r m ala{-.rs. $rffil fi ur;n h qrq-{ 3rrsfrd +lIvaTIl

Efuf, ss d {qrq-flq e fr*{fi Ei{ qmFr llfdffi l6(Fqit ;
A" Esrrtr jrftffirt lr+rqas,q qr FF{F1 *r sufr * r-sqq ffi €t sfr Rfud
fr ar+n wt'dr arfs rd+.F *F{ur dt svq driltrft qi sqa-qq W eh't

ffit'dRI ft'q@re b e1n S

dqr 3lrteTrd€T-{

DigitallY signed bY
Varsha Solanki
Date: 2O-O1-2A2'6
J,7:22:tO

VAR-S.I{A SO'LA.NKI

DEPUW SECRETARY

Ef{VIRONil'ENT DEPARTT{ENT

qsrdr'Fd r64izF ENv/0023/202Gsec;1-66(ENV) - stlgtd, ftFt6 2p'41-2026

qfrftfr:-
(1)

(2t/
#)
(4)

lfltqrr, arttrq {rq$q Ft€ "rfu,cur +g'fr dq, eilqra t

r4u *rft4, ffs{qqaqT QIFFa, ER 3if{ frrtirfr ar* hilrrr, stqral

a-{i€-q {fuE, atrqqtqr r{quT ftirur d*, etqrat

qlw d'larFo affi, aqgqeql fuiT"r d8, ffiqrtrq g*qld

qii f6'{sr fi qurrt gftlurt €r 3+{'qrdrdr4t €crqr rfiqqtrq qd n'opr fr rrfi
fiI'Hr++rt fro{rrr +} sv.lc.v oqr$t

(5) rrf,r got

E :rdfd

(DIGITALLY SIGNED)

VARSHA SOLANKI

DEPUW SECRETARY

ENV]RONMENT DEPARTMENT

I

ffr JTk qqalet (rE 3nqtm6
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2910112026.16:48 Re: Compliance of order dated 07.01.2026 in o.A.No.1g2t212s(cz)titled as Rashid Noor Khan Vs. State of Madhya Pradesh "
/tt/ Re: Gomptiance of order dated 07.01.2026 in O.A.No.19212025(GZ) titled as Rashid Noor' 

Khan !{s. State of Madhya Pradesh & Ors.

Dy. Director General of Forest (C) RO Bhopal < rowz.bpl-mef@nic'in > 4

Tue,27 Jan2026 6:36:04 PM +0530

To "ms-mppcb"<ms-mppcb@mp.gov.in>

Cc "Principal Secretary"<psenvironment@mp.gov.in>,"DG EPCO EPCO Bhopal"
<dg.epco@mp. gov.in>,"psuaddmp"
<psuaddmp@mpurban. gov. in>, "secretarymptd"
<secretarymptOgmp.gov.in>,"Mohit Buch"<legalcell.pcb@mp'gov'in>,"Pentani
Jagan"<cpcb. bhopal @gov. in>,"Satya Sing h"<satya. gupta@gov.in>

Sir,

I am directed to inform you that,-9r. Sarfa,_Sclentist-E/Additional Director is nominated from

Regional Office, MoEFCC, Bhopal, for the said committee.

The contact details are as follows:

Dr. Satya, Scientist-E

Mobile: 9453021374
Email : EW a. glpfu@gov. in

Regards

(Aswathy Bhaskaran)

Research Officer
MoEF&CC, RO, Bhopal

v
---- On Thu, 08 Jan 2026 10:19:11
mgQgov.in> wrote ---

+0530 Registrar NGT CZB Bhopal <ngtczbbho-

Sir,

please find herewith attached order dated 07 .01.2026 in O.A.No.1 9212025(CZ) titled as Rashid Noor

Khan Vs. State of Madhya Pradesh & Ors. for necessary action and compliance at your end.

Please acknowledge receiPt.

/ with regards'

Judicial Section

try?q 6frd effiWwt NationaL 6reen TribunoL'

about:blank 16
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Lifestyie for'
Environment

.-. ---:^ . _.;=,.')'\
qqffiuT C|Q-S{.9-S efE{T olcllil
dwd - 462u6 (q.e.)
qwrv: 246697 O, 246431 I (EPBX)

9im: (0755) - 2462136

{-i-g', consultancv.resepco@.gmail.com:

contacteDco@mP. gov. in

tqg|-{e. Vu*W. e Pco. rrtP. g ov. i n

q? F.
a,+
lq.1 lcr)

,zs.g. ,/\q\ /zoza

7. Adryinistrative officer, EPCO, Bhopal'

orqfd'q 3Tr+{r

q1{ftq THq 5-fud oTQ-6-iq, fiqt-f, d d.q. m rcz / 2025 (Rashid Noor Khan vs State of

Madhya Pradesh & ors.) t {l.Rfl slfi€I Rqi-6 07.01.2026 d qRqd{ i go l]gfi l]ftfr

o-r rf6=r fo-qr rrqr B, rrq r{qlT fr'{ierT q}d o\ {fiqq G arfuRe-o qd-C tg

nt€-d q-ffi €.ft r str Tfua qftfr q 
_rygo 

*1 3rlq R) vr({u qfrfrD ig g-TIffi.-

qroft (ndqarrdT q+{q{o' gq q.Trft 3rPr6rft- lqfqq -ffirtr-d@c nqifud

ft;qr rnror t t

Endt No. 315t4 / SEIAA/2026
Copy to:

1. Additional chief secretary Department of Environment, Mantralay Bhopal (M'P') for kind

information Pls.

2. Regional office, Ministry of Environment forest and climate change, Bhopal (M'P')

3. Principal Secretary, Department of Urban Development & Housing' Mantralay Bhopal

(M.P.)for kind information Pls'

4. principal Secretary, Department of Transport, State of MP, Bhopal, (M'P') for kind

information Pls.

v/g. Member secretary, state Pollution control Board, E-5, Main Rd No' 3' Arera colony'

Bhopal, (M.P.) for kind information pls'

6. Accounts officer, EPCO, BhoPal'
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, qrTff{T yglrsq \rd f,ftfffl, q.g., +nqrd
ifee,torate. llrtran -\rlrninistr.rrtion ct Dr:r'elopmf nt. \I.p., Ii]rripal

Palikn Bh:rrtan, \eal ri \0, Ilui Sr

Shi\'aji \agnr'. Ilhopal - "t61r.,1/;
Tel. 075-i 255S796. )55lrls.3
!- ttt n il : n e rler lt d u b er -il 

lu ll ll ll) ;r L g (r\, i l l

\\'rb\itf : rr ir u.ilrptrllirlt,:l,r\ ln

4 t7J- $trqril ll,rr,roru

€'e,Fq s|ilE,

, @er q-flur frziqur *5,
Bnqd

fuqq:- qr*q rr"^e'q Ffld ffi-fiT"r, Ed d'u qanr FF-rq irfflq. 1g2t2o2s

(CZ), lA 0112026 ({Tfa}E {r @ia fr-{qq qL.rrrdqr arnrr E 3,r-q) *,
siata qrft-d rrier F{ai*, 07.01 .2026 *, sraqlqa *' :diiq dl

vEst;- €q€q qfra, qtsrtsr g{ryr fr{insr +9, $rtqrfi t rr F-ffi-fi OD-

38/F{fr/NGT(cz)/qPf,qtt2o26 $qrn', QEr+' 17 ,t1 .2026

Jqri+FI Fsqrildrd sdfiln q;{ 4dRI' ;i-.rtrq rr-:'tzr 6fl-a irfr:;{u-i, $--,T:l

(CZ), lA, 012A')',', tufifq W Gifl fur.<:;

wRa sr{er kar.r 07.01 .2026 *' mrs 7

€'c-dr6'* we|f, effi Rdt qF,ffi il-i q
d-s B-qT ffi tr

s'aier d fr fe=rfaI{ rt#il-dil, 3tcR 3fl9+d, nrftq- rr{ffi w Eo-rs',

+i ilH-ifr-d BeT qrflT tr

I t'-

i..
I SiI {dl{l q-fi-{o-f ;*idqTfi 19212025
l

I nwr-w qttcrf, d 3r;q) *- 3iaata
l^
1 sqrdrq s{r+d flfrF rrBd 6-{ oG
j- ,r-rrd -,\ A.- (\ ,\ ,, \
I \|6 qTdrflrzl 6-i l-aqq6 FFq dld +-r
I

t.
1-- 1frd
1",''

jfl.ri. silqtd

56+:- 5rTlt+dqflri I

t. n'./aiT^Fq.s{r.fr./N Grno26t 4 t +4
qfrftfr;-

1" 3rr{ qsq qfrrd, q.q.?rr+t;r, ilTt-q E-mT's w. :+nr-s R:rrlr,

2. $ i-*F'R tlard-d, 3rR 3nrf6?r, ndTffq cer€aw B*-rg, q.

aar-ftq qQrrva' R frq,rs,

ryr-qqier, $irnfr

HtqT m ,lJ nuzoza

rrrtq qgn€a ttrr frsilq.

ree"qaer, $t}trtT
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i''
I

aeqqe?r qntr"r

qftai-la B$Tr4

lt{fr,fiJqrfr / .t
,nqrn a^*&pl{rfl

I

1 ${}qrfl462016

F,iv:-nrrer:n nserq 6Pad tTfufr{ur, F(il i-+ 4.+nr cEnlur maio 1g2t2o2s(cz),tA o'v2o?6

i t rtf*E qt efia Fa-s-g qeqtrhr Qnsa d Jrq) h sitrrtd qTfld 3iltEr Faitn 07-01-

i zoze F n:.;rvram arcra.g

+idrl,- JrrrrinT qr *-qrm OD-38/frfr/qrdil€rfffis/qfu t2026 krrm 17-01-2026

dtr rr* h Hrtqfr t nraftq rr"ffq 6ftdmtt rr* h Hrrqfr fr nrafrq Tr"ffq 6ftd
zozs(czl,tA 01t2026 ( ilfrlE qr uta Fer.E

r Eaiq' 07-01 -2020 h *Jvrm t{ 7 sF
Iztj Jt?r: FtFr sRfr tt tr?{rrr fiI Jr}r t * ka Qrat, iq qftf,cd Jtrgrd, 1RI*r+41 +}

rc * drqiGrf, Fqr drdr F fi6t arffirfr
ATFT drdrfd ;iil{

,fr nsrd lrat, w qffif,a $rTfld

1't4 t2424267t2024tnd

94251-87153 dtccom. gwl@g rnail. com

(ftforq-al qftd-ia 3tE+a, +-Fq

6rdr-f,q, sniqro

qtzvlqr QrF[Fr, qfta6r fu{rrl
snqTd *p?/2a26

qPta6d 3rq'+il, qtqneer rqftqr t

str fura srfft, Tq qnla{d 3{rgrf,, lfifanr*1 qftfrffr $rg+d, A;ry *rqiilq, ailEnrT

fi if{ WaT{ r'd crcrardt

is ffi q;trar

I ar-.qveer ur+t;i,' cft"da FrTrtl

19

220



 

मा. एन.जी.टी प्रकरण क्रमाांक 192/2025 में  पाररत आदशे ददनाांक 07.01.2026 

 पर्ाावरण, वन और जलवार्ु पररवतान मांत्रालर्, भारत सरकार द्वारा नेशनल क्लीन 

एर्र प्रोग्राम (NCAP) के अांतर्ात मध्र् प्रदशे के सात नॉन-अटेनमेंट शहरों में वार् ु

रु्णवत्ता सधुार हतुे सोसा अपॉशानमेंट स्टडी कराई जा रही ह।ै जजसका उद्दशे्र्  शहरों 

में वार्ु रु्णवत्ता सुधार हतुे वैज्ञाजनक आधार पर रणनीजत एवां कार्ार्ोजना तैर्ार 

करना ह।ै  

  एनकेप के अांतर्ात 07 शहरों की सोसा अपोशमेंट स्टडी (Source 

apportionment Study) की अद्यतन जस्िजत का जववरण जनम् नानुसार ह:ै-  

 भोपाल एवां ग् वाजलर्र शहर की सोसा अपोशमेंट स्टडी (Source apportionment 

Study) का कार्ा परणा हो र्र्ा ह ै।  

 भोपाल शहर की सोसा अपोशमेंट स् टडी टटोमेरटव ररस ा् ससोजसएशन ट  ांंजडर्ा 

(ए.आर.ए.आई), पुणे द्वारा की र्ई ह।ै  

 ग् वाजलर्र शहर की सोसा अपोशमेंट स् टडी ांंजडर्न ांंस् टीट्यूटरट ट  टेक् नोलॉजी 

(आई.आई.टी), कानपुर द्वारा की र्ई ह।ै  

 ांंदौर शहर की सोसा अपोशमेंट स् टडी व् डा ररसोसेज ांंस् टीट्यूटरट (ड‍ ्  र्र आर. आई.) एवां     

सी. ए. सी. (क् लीन एर्र कैटाजलस् ट) , नई दद् ली द्वारा की र्ई ह।ै 

 जबलपुर, उज् जैन, दवेास एवां सार्र शहरों की सोसा अपोशमेंट स् टडी मौलाना आजाद 

राष्ट्रीर् प्रौद्योजर्की सांस्िान, भोपाल द्वारा की जा रही ह।ै  

भोपाल की Source Apportionment Study 

 

सोसा अपोसमेंट स् टडी में पररवेशीर् वार्ु रु्णव्‍ ता का नमरना सांग्रहण एवां जवश् लेषण ण का कार्ा 

भोपाल के 05 स् िानों पर दकर्ा र्र्ा।  

(As per guideline available in PRANA Portal  " Model framework 

for conducting source apportionment studies") :- 

Air monitoring stations shall be installed at locations such as kerbside, 

residential, industrial and background. Minimum 05 locations for million plus 

cities and 04 locations for other cities. However, the number of monitoring stations 

can be increased depending upon the activity profile of a particular city 
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जववरण जनम् नानुसार ह:ै- 

 

 

 

 

 

 

 

 

 

 

 

भोपाल की Source Apportionment Study (SAS-Bhopal, 2021) के आधार पर एर्र 

क्वाजलटी को प्रभाजवत करने वाले प्रमखु पॉ्र्रटेंट (मखु्र्तः PM 2.5 व PM10) के वार्षषण क, 

शीतकालीन (Winter) और ग्रीष्मकालीन (Summer) र्ोर्दान तिा उनके स्रोतों को व्यवजस्ित 

रूप में प्रस्तुत दकर्ा र्र्ा ह।ै  
 

 1.वार्षषण क स्तर (Overall / City-Level Contribution) 
 

अध्र्र्न में वार्षषण क स्तर पर मुख्र् रूप से PM10(estimated to be 10,309.3 tonnes per 

year) और PM2.5(estimated to be 4121.1 tonnes per year) के र्ोर्दान (Emission 

Inventory) ददए र्ए हैं। 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Code Location Latitude Longitude Category 

NIREH 

National Institute for 

Research in Environmental 

Heath (NIREH),Bhauri 

Bypass Road 

23°17'22.25"N 77°17'27.76"E Background 

GVDPR 

Top N Town Ice-cream 

Factory, Govindpura 

Industrial Estate 

23°16'11.20"N 77°26'35.66"E Industrial 

MPNGR 
SankalpNetralay, Zone-II 
M.P.Nagar 

23°13'48.95"N 77°26'11.97"E 
Commercial+ 

Traffic 

KOLRD 
Anupam Hospital, Kolar 

Road 
23°10'20.29"N 77°25'1.43"E Residential 

DIGBL 

Muskan Children’s and 

General Hospital, near DIG 

Bungalow, Berasiya Road 

23°16'36.48"N 77°24'10.37"E Residential 

A  
B  
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Figure ES-3 Sector-wise contribution to air pollutant emissions of A) PM10,  

B) PM 2.5,   C) SO2,   D) NOX,   E) CO and   F) NMVOC in Bhopal city, 2021 

 

 (A) PM10 – वार्षषण क र्ोर्दान 

 

पॉ्र्रटेंट प्रमखु स्रोत र्ोर्दान (%) 

PM10 

धरल (Dust) 62.2% 

पररवहन (Transport) 13% 

जनमााण र्जतजवजधर्ााँ (Construction) 12% 

क्रा जलाना (Waste Burning) 2.9% 

अन्र् शेषण  

 

(B) PM2.5 – वार्षषण क र्ोर्दान 

 

पॉ्र्रटेंट प्रमखु स्रोत र्ोर्दान (%) 

PM2.5 

धरल (Dust)                                          37.7% 

पररवहन (Transport)                           29.3% 

जनमााण (Construction)                       7.6% 

क्रा जलाना (Waste Burning)          6.7% 

अन्र् (Residential, Industry आदद) शेषण  

 

 

 

 

 

E F 
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(C) र्सैीर् पॉ्र्रटेंट (वार्षषण क) 

 

पॉ्र्रटेंट प्रमखु स्रोत प्रमखु र्ोर्दान 

SO₂               Residential + DG Set            29.5%, 28.2% 

NOx Transport 67.8% 

CO Transport 87.8% 

NMVOC Transport + DG Set          73.7%, 21.5% 

 
 

 
 

 

 

 
 

भोपाल की Source Apportionment Study (SAS-Bhopal, 2021) के आधार पर एर्र 

क्वाजलटी को प्रभाजवत करन ेवाल ेप्रमखु पॉ्र्रटेंट (मखु्र्तः PM 2.5 व PM10) के शीतकालीन 

(Winter) और ग्रीष्मकालीन (Summer) र्ोर्दान 

 
 

 
 

23

224



 

 
2.शीतकाल (Winter Season) 

 औसत PM2.5= 91.7µg/m3(अजधकतम एम.पी. नर्र में 111.9 µg/m3 

तिा न् र्रनतम NIREH  पर 52.3 µg/m3) 

 औसत PM10= 144.6 µg/m3 (अजधकतमDIGBLके पास 179.3 ± 55.6 

µg/m3तिा न् र्रनतम NIREH  पर 74.3 ± 23.1 µg/m3) 

 

 (A) PM 2.5 – शीतकालीन र्ोर्दान 

 

पॉ् र्रटेंट   स्रोत र्ोर्दान (%) 

PM 2.5 

पररवहन 25% 

सेकें डरी एरोसोल(Secondary Aerosols)         22.6% 

उद्योर् (Industry)                                         17.3% 

बार्ोमास जलना (Biomass) 14.1% 

धरल (Dust) 12.8% 

अन्र् 8.2% 
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 (B) PM10 – शीतकालीन र्ोर्दान 

 

पॉ्र्रटेंट स्रोत र्ोर्दान (%) 

PM10 

धरल (Dust) 26.4% 

उद्योर् 19.1% 

पररवहन 16.7% 

सेकें डरी एरोसोल 16% 

बार्ोमास 12.5% 

अन्र् 9.4% 

 

शीतकाल में प्रमखु कारण 
 

 ठांडी हवा → dispersion कम → pollution जमा होता ह।ै 

 combustion sources (वाहन, biomass) ज्र्ादा प्रभावी हैं। 

 secondary aerosol formation अजधक ह।ै 

 

2. ग्रीष्मकाल (Summer Season) 
 

 औसत PM2.5= 45.1 µg/m3 (अजधकतम DIGBL में 54.2µg/m3 तिा न् र्रनतम 

NIREH स् िान पर 34.4µg/m3) 

 औसत PM10= 138.1 µg/m3 (अजधकतम GVDPR के पास 

176.9±45.3µg/m3तिा न् र्रनतम NIREH स् िान पर 96.8±34.8µg/m3) 

 

 (A) PM2.5 – ग्रीष्मकालीन र्ोर्दान 
 

पॉ् र्रटेंट  स्रोत र्ोर्दान (%) 

PM2.5 पररवहन 28% 

धरल (Dust) 27.6% 

बार्ोमास 18.6% 

उद्योर् 13.4% 

सेकें डरी एरोसोल 10.8% 

अन्र् 1.6% 
 

 (B) PM10 – ग्रीष्मकालीन र्ोर्दान 
 

पॉ् र्रटेंट स्रोत र्ोर्दान (%) 

PM10 धरल (Dust)              46.6% 

पररवहन 12.6% 

उद्योर् 11.5% 

बार्ोमास 9.8% 

सेकें डरी एरोसोल 4.9% 

अन्र् 14.6% 
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ग्रीष्मकाल में प्रमखु कारण 
 

 तेज हवाएाँ → resuspended dust बहुत अजधक ह ै। 

 कम नमी → coarse particles (PM10) बढ़ते हैं । 

 secondary aerosol कम ह ै। 

 
 

4.पॉ्र्रटेंट व उनके स्रोत (Summary) 

 

पॉ्र्रटेंट मखु्र् स्रोत 

PM10 सड़क धरल, जनमााण, वाहनों से उठने वाली धरल 

PM2.5                  वाहन, उद्योर्, biomass burning 

SO₂                      घरेलर ईंधन, DG सेट 

NOx वाहन (diesel/petrol) 

CO   वाहन 

NMVOC वाहन, DG सेट 

 

 5.जनष्कषण ा (Key Insights) 

 

 भोपाल में धरल (Dust) सबस ेबड़ा प्रदरषण ण स्रोत ह ै(जवशेषण कर PM10 में) । 

 पररवहन (Transport) PM2.5 और रै्सीर् पॉ्र्रटेंट का प्रमखु स्रोत ह ै। 

 शीतकाल में combustion आधाररत प्रदरषण ण अजधक । 

 ग्रीष्मकाल में dust dominance स्पष्ट । 

 Secondary aerosols शीतकाल में अजधक प्रभावी । 

 

Action Plan 

 

Source Apportionment Study के अांतर्ात दकए र्ए जवस्तृत जवश्लेषण ण के आधार पर 

Automotive Research Association of India (ARAI), पुणे द्वारा एक समग्र कार्ार्ोजना 

(Action Plan) तैर्ार की र्ई ह।ै  र्ह कार्ा र्ोजना (Action Plan) समर्बद्ध (time-bound) ह ै

तिा ंसमें जवजभन्न जहतधारकों (stakeholders) के उत्तरदाजर््‍व स्पष्ट रूप स ेजनर्ददष्ट दकए र्ए 

हैं (सांलग् नक-01) ।  

बोडा के पत्र क्रमाांक/ 16  ददनाांक 21.03.2025 द्वारा एक् शन ्‍ लान में  जनदिजशत उत्तरदार्ी 

एजेंसी/ अिॉररटी को Source Apportionment Study में वार्ु रु्णवत्ता  सुधार हतुे  की र्ई 

अनुशांसाओं के दक्रर्ान् वर्न के जलर् ेबोडा द्वारा पत्र जलखा र्र्ा ह ै(सांलग् नक-02) ।   
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उक्त कार्ार्ोजना के अनुरूप कार्ाान्वर्न दकए जाने की जस्िजत में भजवष्र् में वार् ुरु्णवत्ता  में 

सुधार अपेजित ह।ै वषण ा 2026 एवां 2031 के जलए Future Emission Projections & Control 

Scenarios जनम्नानुसार सांभाजवत हैं: 

1. (Future Emission Projections & Control Scenarios) 

शहर में भजवष्र् (वषण ा 2026 एवां 2031) के जलए वार् ुप्रदरषण ण स्तर का आकलन करन ेहतुे ्ार 

जवजभन्न Emission Scenarios (उ्‍सजान पररदशृ्र्) जवकजसत दकए र्ए हैं, जो जनम्नानुसार हैं: 

NFC (No Further Control):- ंस पररदशृ्र् में कोई अजतररक्त जनर्ांत्रण उपार् लार्र नहीं दकए 

जा सकते हैं । 

BAU (Business As Usual):- ंस पररदशृ्र् में वतामान में लार्र जनर्ांत्रण उपार्ों (existing 

control measures) को जारी रखते हुए भजवष्र् का आांकलन दकर्ा र्र्ा ह।ै 

SC-I (Scenario-I:- Aggressive Control) :-ंस पररदशृ्र् में प्रदरषण ण जनर्ांत्रण हतुे सख्त उपार्ों 

के कार्ाान्वर्न को शाजमल दकर्ा र्र्ा ह।ै 

SC-II (Scenario-II: Maximum Feasible Control):- ंस पररदशृ्र् में उपल‍ध सभी प्रभावी 

एवां व्यावहाररक (feasible) जनर्ांत्रण उपार्ों को अजधकतम स्तर तक लार्र करने का प्रावधान 

दकर्ा र्र्ा ह।ै 
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Figure PM10 Emission reduction potential (%) w.r.t. NFC in three scenarios 

(BAU,SC-I, and SC-II of 2026 and 2031) 

 

 
 

Figure- PM2.5 Emission reduction potential (%) w.r.t. NFC in three scenarios 

(BAU, SC-I, and SC-II of 2026 and 2031) 
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मखु्र् जनष्कषण ा (Key Conclusion) 

उपरोक्त जवश्लेषण ण से र्ह स्पष्ट होता ह ैदक: 

 NFC की जस्िजत में उ्‍सजान में जनरांतर वृजद्ध होर्ी। 

 वतामान उपार्ों (BAU) से सीजमत सधुार ही सांभव ह।ै 

 SC-I से उ्‍सजान में उ्लखेनीर् कमी आती ह।ै 

 SC-II के अांतर्ात उ्‍सजान में सवााजधक कमी प्राप्त होती ह,ै जो वार्ु र्ुणवत्ता सुधार हतुे 

सबस ेप्रभावी जवक्प ह।ै  

 

वार् ुर्णुवत्ता में सधुार के उद्देश्र् स ेमध्र् प्रदशे प्रदरषण ण जनर्ांत्रण बोडा द्वारा समर्-समर् पर 

जनम्नजलजखत उपार्/कदम उठाए जात ेरह ेहैं— 

 

1. जनम् नजलजखत सजमजतर्ों की जनर्जमत बठैकें  बोडा मखु् र्ालर् द्वारा आर्ोजजत कराई जाती हैं  

 

(i) राज्र् स्तरीर् स्टीर्ररर् कमेटी, 

(ii) एर्र क्वाजलटी मॉजनटररर् कमटेी (AQMC), तिा 

(iii) राज्र् स्तरीर् मॉजनटररर् एवां दक्रर्ान्वर्न सजमजत (SLMIC)  

 

ंन बैठकों के माध्र्म से वार् ु रु्णवत्ता सुधार स े सांबांजधत कार्ों की समीिा एवां समन्वर् 

सुजनजित दकर्ा जाता ह।ै 

 

राज्र् स्तरीर् स्टीर्ररर् कमटेी 

 

सांर्ुक् त सज्व, भारत सरकार, पर्ाावरण वन एवां जलवार्ु पररवतान मांत्रालर् के अ.शा. पत्र 

क्रमाांक/16017/12/ 2009 सीएए ददनाांक 24.04.2019 के अनुक्रम में नेशनल क् लीन एर्र 

प्रोग्राम के तहत प्रदशे के नॉन अटेंनमेंट शहरों के एक् शन ्‍ लान दक्रर्ान् वर्न की प्रर्जत की 

समीिा तिा मार्ादशान हतुे जनम् नानुसार स् टीर्ररर् कमेटी का र्ठन मध् र्प्रदशे शासन सामान् र् 

प्रशासन जवभार्, मांत्रालर् द्वारा ददनाांक 18.07.2019 को दकर्ा र्र्ा ह ै-  

1. मुख् र् सज्व, मध् र्प्रदशे शासन अध् र्ि 

2. प्रमुख सज्व, मध् र्प्रदशे शासन, रृ्ह जवभार् सदस् र् 

3. प्रमुख सज्व, मध् र्प्रदशे शासन,  पर्ाावरण जवभार् सदस् र् 

4. प्रमुख सज्व, मध् र्प्रदशे शासन, नर्रीर् जवकास एवां आवास 

जवभार् 

सदस् र् 

5. प्रमुख सज्व, मध् र्प्रदशे शासन, पररवहन जवभार्  सदस् र् 
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6. प्रमुख सज्व, मध् र्प्रदशे शासन, लोक जनमााण जवभार्  सदस् र् 

7. प्रमुख सज्व, मध् र्प्रदशे शासन, खाद्य एवां नार्ररक आपरर्षत 

जवभार् 

सदस् र् 

8. प्रमुख सज्व, मध् र्प्रदशे शासन, औद्योजर्क नीजत एवां जनवेश 

प्रो्‍ साहन जवभार् 

सदस् र् 

9. आर्ुक् त, नर्रीर् प्रशासन एवां जवकास जवभार्  सदस् र् 

10. सांभार्ीर् आर्ुक् त भोपाल, ांंदौर, उज् जैन, ग् वाजलर्र एवां सार्र सदस् र् 

11. सदस् र् सज्व, मध् र्प्रदशे प्रदरषण ण जनर्ांत्रण बोडा   सदस् र् 

सज्व 
12.  अध् र्ि द्वारा नामाांदकत पर्ाावरण जवशेषण ज्ञ सदस् र् 

 

राज्र् स्तरीर् मॉजनटररर् एवां दक्रर्ान्वर्न सजमजत (SLMIC)   

 

भारत सरकार के जव्‍ त मांत्रालर् के ददशा-जनदिश के अनुक्रम में प्रदशे के 04 जमजलर्न 

्‍ लस शहरों ( ांंदौर, जबलपुर, भोपाल एवां ग् वाजलर्र) में वार् ु रु्णव्‍ ता सुधार 

सांबांधी र्जतजवजधर्ों की जनर्रानी एवां कार्ाान् वर्न हतुे जनम् नानुसार सजम जत का र्ठन 

मध् र्प्रदशे शासन, नर्रीर् जवकास एवां आवास जवभार्, भोपाल द्वारा ददनाांक 

27.10.2021 को आदशे जारी कर दकर्ा र्र्ा ह ै:-  

1. प्रमुख सज्व, मध् र्प्रदशे शासन,  पर्ाावरण जवभार् अध् र्ि 

2. आर्ुक् त, सह सज्व, नर्रीर् जवकास एवां आवास 

जवभार्  

समन् वर्क एवां 

सदस् र् 

3. कें द्रीर् प्रदरषण ण जनर्ांत्रण बोडा के प्रजतजनजध सदस् र् 

4. सदस् र् सज्व, राज् र् प्रदरषण ण जनर्ांत्रण बोडा   सदस् र्  

5. सज्व, पररवहन जवभार् सदस् र् 

6. मध् र्प्रदशे ्ेम् बर ट   कॉमसा एांड ंडस् रीज के 

प्रजतजनजध 

सदस् र् 

 

एर्र क्वाजलटी मॉजनटररर् कमटेी (AQMC), 

 

मध्र्प्रदशे शासन, पर्ाावरण जवभार्, मांत्रालर् के आदशे क्रमाांक ए  12- 86/ 2018/ 18 - 5- 

ददनाांक 19 नवम् बर 2018 द्वारा माननीर् राष्ट्रीर् हररत अजधकरण मुख्र् बें्, नई दद्ली के  

प्रकरण क्रमाांक 681/2018 में ददनाांक 08/10/2018  को पाररत आदशे के पररपालन में जवभार् 
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की ओर स े एक्शन ्‍लान बनारे् जाने हतुे एर्र क् वॉजलटी मॉजनटररर् कमेटी प्रमुख सज्व, 

पर्ाावरण जवभार् के समन   वर् में जनम्नानुसार र्रठत की र्ई ह ै-  

 

1. उपसज्व, मध्र्प्रदशे शासन, पर्ाावरण जवभार् सदस् र्  

2. आर्ुक्त, नर्रीर् प्रशासन एवां जवकास, भोपाल अिवा  

उनके द्वारा अजधकृत सां्ालक स्तर के प्रजतजनजध  

सदस् र् 

3. आर्ुक्त, पररवहन अिवा उनके द्वारा अजधकृत सा्ं ालक 

स्तर के प्रजतजनजध 

सदस् र् 

4. आर्ुक्त, उद्योर् सां्ालनालर्, भोपाल अववा उनके 

द्वारा अजधकृत सां्ालक स्तर के प्रजतजनजध 

सदस् र् 

5. सां्ालक, कृजषण  जवभार्, मध्र्प्रदशे  सदस् र् 

6. सदस्र् सज्व , र्ध्र्प्रदशे प्रदरषण ण जनर्ांत्रण बोडा भोपाल सदस् र् 

 

 

 District  level Implementation Committee (DLMIC) की जनर्जमत बैठकें  बोडा 

के िते्रीर् कार्ाालर् द्वारा आर्ोजजत कराई जाती हैं । 

  

केन् द्रीर् प्रदरषण ण जनर्ांत्रण बोडा, नई दद् ली द्वारा वार्ु अजधजनर्म की धारा 18(1) – बी के 

अांतर्ात मुख् र् सज्व, मध् र्प्रदशे शासन की अध् र्िता में ददनाांक 16.09.2016 को आर्ोजजत 

बैठक में जलर् ेर्र् ेजनणार्ानुसार एक् शन ्‍ लान में सजम्मजलत कार्ों की समीिा हतुे सांलग् नक 03  

अनुसार भोपाल शहर हतुे सजमजत का र्ठन दकर्ा र्र्ा ह,ै ंस सजमजत की बैठक का आर्ोजन 

क ेात्रीर् कार्ाालर् भोपाल द्वारा दकर्ा जाता ह।ै  

 

 

2. उद्योर्ों को स्वच्छ ईंधन (Cleaner Fuel) में रूपाांतरण हतुे प्रो्‍साजहत एवां जनदिजशत दकर्ा 

जाता ह।ै सांलग् नक 04  

3. जनरांतर वारु् रु्णवत्ता की जनर्रानी, सतत पररवेशी वारु् रु्णवत्ता जनर्रानी प्रणाली 

(CAAQMS) एवां राष्ट्रीर् वारु् रु्णवत्ता जनर्रानी कार्ाक्रम (NAMP) के माध्र्म से की 

जाती ह।ै  

4. मध् र्प्रदशे प्रदरषण ण जनर्ांत्रण बोडा द्वारा एनकेप शहरों की पररवेशीर् वार्ु रु्णव्‍ ता की सतत  

मॉजनटररर् हतुे सतत पररवेशीर् वार्ु रु्णव्‍ ता मापन स् टेशन (CAAQMS) सांख् र्ा 15 

स् िाजपत दकर्े र्र्े हैं,जो सां्ाजलत ह।ै वतामान में बोडा द्वारा 39 CAAQMS क्रर् दकर्ा 

जाना प्रस् ताजवत ह,ै जजसमें एनकेप जसटीज भी शाजमल ह,ै जजनकी क्रर् प्रदक्रर्ा जारी ह ै

सांलग् नक 05  
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5. राष्ट्रीर् वारु् रु्णवत्ता जनर्रानी कार्ाक्रम (NAMP) के माध्र्म स ेमध् र्प्रदशे के  55 स् िानों 

(सांलग् नक 06 ) पर बोडा द्वारा जनर्रानी की जाती ह ै
   

6. िेत्रीर् कार्ाालर्ों द्वारा वाहनों स ेहोने वाल ेप्रदरषण ण की जनर्जमत जाां् एवां जनर्रानी की 

जाती ह।ै 

7. दीपावली पवा के दौरान िेत्रीर् कार्ाालर्ो द्वारा पररवेशीर् वार्ु रु्णव्‍ ता एवां साांउड लेवल 

मॉजनटररर् की जाती हैं ।   

 

8. िेत्रीर् कार्ाालर्ों द्वारा ज्जन्हत 21 हॉटस्पॉट िेत्रों में जवशेषण  जनर्रानी की जाती ह।ै 

सांलग् नक 07  

 

9. जन-जार्रूकता बढ़ाने हतुे जवजभन्न र्जतजवजधर्ााँ, जैसे जवज्ञान मेल े(Science Fair) आदद 

का आर्ोजन दकर्ा जाता ह।ै 
 

10. पर्ाावरण जवभार् द्वारा जारी नोरटद केशन ददनाांक 15.05.2017 अनुसार पराली जलाने 

पर प्रजतबांधा्‍ मक कार्ावाही का प्रावधान ह ै एवां नोरटद केशन अनुसार जडजस्ट ररक् ट  

मजजस् रेट को ंन जनर्मों को लार्र करने हतुे अजधकृत दकर्ा र्र्ा ह।ै पराली जलाने की 

घटनाओं की जानकारी म.प्र. प्रदरषण ण जनर्ांत्रण बोडा के पर्ाावरण जनर्रानी केन् द्र द्वारा 

व् हाट्सएप के माध् र्म से प्रजतददन  मुख् र् सज्व म.प्र. शासन, प्रमुख सज्व, पर्ाावरण 

जवभार्, आर्ुक् त नर्र जनर्म,  जडजस्ट ररक् ट  मजजस् रेट, बोडा के िेत्रीर् अजधकारी एवां अन   र् 

अजधकाररर्ों को दी जाती ह।ै  

 

ंस सांदभा में िते्रीर् अजधकारी द्वारा जजला कलके् टर को पत्र भी जलखा र्र्ा ह।ै   सांलग् नक 

08  
 

******************* 
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मा. एन.जी.टी प्रकरण क्रमाांक 192/2025 में  पाररत आदशे ददनाांक 07.01.2026 के पालनािा 

सांर्कु् त सजमजत की बठैक के कार्ावाही जववरण 

माननीर् एन.जी.टी प्रकरण क्रमाांक 192/2025  में पाररत आदशे ददनाांक 07.01.2026 के 

पालनािा सांर्ुक् त सजमजत की बैठक ददनाांक 11.03.2026 को समर् प्रात: 11:30 बजे डॉ. रजव 

प्रकाश जमश्रा, सेवा जनव्ृ‍ त, एजडशनल डार्रेक् टर, केन् द्रीर् प्रदरषण ण जनर्ांत्रण बोडा, भोपाल की 

अध् र्िता में आर्ोजजत की र्ई। बैठक में माननीर् एन.जी.टी. के प्रकरण क्र. 192/2025 में 

उ् लेजखत सदस् र्ों के प्रजतजनजध, जो बैठक में भौजतक एवां व्ुाअली उपजस्ित हुर्े(उपजस्िजत 

पत्रक सांलग् नक 09), का जववरण जनम् नानुसार ह:ै-  

1. डॉ. रजव प्रकाश जमश्रा, सेवा जनवृ्‍ त, एजडशनल डार्रेक् टर, केन् द्रीर् प्रदरषण ण जनर्ांत्रण बोडा, 

भोपाल । 

2. श्री जशजशर रे्मावत,अपर आर्ुक् त, नर्रीर् प्रशासन एवां जवकास जवभार्,भोपाल।  

3. श्री दकरण शमाा, उप आर्ुक् त पररवहन (जशकार्त), कैम् प कार्ाालर्, भोपाल।  

4. डॉ. स्‍ र्ा, वैज्ञाजनक ई/ एजडशनल डार्रेक् टर, पर्ाावरण, वन एवां जलवार्ुपररवतान 

मांत्रालर्, िेत्रीर् कार्ाालर्, भोपाल (वीजडर्ो कॉन् रेसिंग दसर् द्वारा)।  

5. डॉ. सुब्रता पाणी, प्रर्ोर्शाला समन् वर्क एवां प्रभारी अजधकारी, पर्ाावरण अनुसांधान 

प्रर्ोर्शाला, ए्‍ को, भोपाल (वीजडर्ो कॉन् रेसिंग दसर् द्वारा)। 

6. श्री पी.सी. उ्ाररर्ा, वररष् ठ वैज्ञाजनक अजधकारी(प्रमुख वैज्ञाजनक सांवर्ा), मध् र्प्रदशे 

प्रदरषण ण जनर्ांत्रण बोडा, भोपाल। 

 अन् र् उपजस्ित अजधकारी  

1. डॉ. राजेन् द्र ्तुविदी, मुख् र् रसार्नज्ञ, प्रभारी केन् द्रीर् प्रर्ोर्शाला, मध् र्प्रदशे प्रदरषण ण 

जनर्ांत्रण बोडा, भोपाल। 

2. डॉ. राजकुमारी सिंग दसह, मुख् र् रसार्नज्ञ, मॉजनटररर् शाखा, मध् र्प्रदशे प्रदरषण ण जनर्ांत्रण 

बोडा, भोपाल। 

3. डॉ. अजमत कुमार जमश्रा, सहार्क वैज्ञाजनक अजधकारी, ए्‍ को, भोपाल।  

4. श्री जैनेन् द्र ा्ंदले, रसार्नज्ञ, िेत्रीर् कार्ाालर्, मध् र्प्रदशे प्रदरषण ण जनर्ांत्रण बोडा, भोपाल। 

5. श्री रजनीश पटेल, रसार्नज्ञ, मध् र्प्रदशे प्रदरषण ण जनर्ांत्रण बोडा, भोपाल। 

6. श्री प्रा्ीर दीजित, सीजनर्र सॉ् र्रशन् सआर्दकटेक् ट, पर्ाावरण जनर्रानी केन् द्र, मध् र्प्रदशे 

प्रदरषण ण जनर्ांत्रण बोडा, भोपाल। 

7. श्री सुजमत छेत्री, कांस् टेंट, नर्रीर् प्रशासन एवां जवकास जवभार्, भोपाल।  

8. श्री अतुल खरे, कांस् टेंट, नर्रीर् प्रशासन एवां जवकास जवभार्, भोपाल। 
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बठैक ््ाा के सिंग दबद ुजनम् नानसुार ह:ै- 

1. सवाप्रिम माननीर् एन.जी.टी. के आदशे में उ् लेजखत जनदिशों के पालनािा बैठक में 

््ाा की र्ई:-  

(i) वार्ु प्रदरषण ण स ेएनकेप शहरों को प्रभाजवत करने वाल ेशहरी एवां ग्रामीण िेत्र 

के Airshed area  की पह्ान करना । 

(ii) एनकेप शहरों के पररवशेीर् वार्ु रु्णवत्ता को प्रभाजवत करने वाल ेकारक एवां 

एर्रशेड एररर्ा को ध्र्ान में रखते हुर्े Graded Response Action Plan 

(GRAP) तैर्ार करना। 

(iii)  Action Plan में जवजभन्न Stakeholders के उ्‍ तरदाजर््‍ व काजनधाारण एवां 

दक्रर्ान्वर्न  दकर्ा जावे। 

(iv) सजमजत को Factual and Action Taken Report  06 सप्ताह में प्रस्तुत करना 

ह।ै  

(v) माननीर् NGT प्रकरण क्र. 181 के अांतर्ात ददर्े र्र् ेआदशेों  (Order date-

07.01.2026) के पालनािा आवश्र्क कार्ावाहीकरेर्ी। 

(vi) मध् र्प्रदशे प्रदरषण ण जनर्ांत्रण बोडा कोटर्षडनेशन एवां लॉजजजस्टक सपोटा के जलर्े 

नोडल एजेन् सी के रूप में कार्ा करेर्ा।  

 

2. सजमजत के सदस् र्ों को मध् र्प्रदशे प्रदरषण ण जनर्ांत्रण बोडा द्वारा एनकेप से सांबांजधत 

भोपाल शहर की पररवशेीर् वार्ु रु्णव्‍ ता सांबांधी जस्िजत तिा कार्ावाही जववरण का 

प्रस् तुतीकरण दकर्ा र्र्ा। राष् रीर् स् वच् छ वार् ुकार्ाक्रम के अांतर्ात पर्ाावरण, वन एवां 

जलवार्ु पररवतान मांत्रालर्, भारत सरकार द्वारा मध् र्प्रदशे के 07 शहरों को एनकेप 

में शाजमल दकर्ा र्र्ा ह ै जो क्रमश: भोपाल, ांंदौर, ग् वाजलर्र, जबलपुर, उज् जैन, 

सार्र एवां दवेास ह।ै वतामान में सिंग दसर्रौली को भी नॉन अटेनमेंट जसटी में ज्जन्हत 

दकर्ा र्र्ा ह।ै  

3. नशेनल क् लीन एर्र प्रोग्राम का उद्देश् र् - 

 एनकेप के अांतर्ात वषण ा 2025-26 तक पर्टटकुलटे मैटर (पी.एम.10 के स् तर में 40% 

तक कमी ( आधार वषण ा 2019-20)  र्ा राष् रीर् राजपत्र में प्रकाजशत पररवेशीर् वारु् 

रु्णव्‍ ता के जनधााररत मानक (60µg/m3Annual) की उपलज‍ध हाजसल करने का 

सांशोजधत लक र् जनधााररत दकर्ा र्र्ा ह।ै  

 15 वें जवत्त आर्ोर् के अन् तर्ात जमजलर्न ्‍ लस शहरों (भोपाल  ंन् दौर  ग् वाजलर्र 

एवां जबलपरु) को आबांरटत राजश का 100% प्रा्‍ त करन ेके जलर् ेप्रजतवषण ा पी.एम.10 

एवां र्ुड डजे में 15 % सधुार का लक र् जनधााररत दकर्ा र्र्ा ह।ै  
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4. बैठक के दौरान सजमजत के सदस् र्ों को जवर्त वषण ा 2023-24 की तुलना में वषण ा 2024-

25 में भोपाल, ंन् दौर, जबलपुर, ग् वाजलर्र  उज् जैन, दवेास एवां सार्र की पररवेशीर् 

वार्ु र्ुणवत्ता की जस्िजत स ेअवर्त करार्ा र्र्ा। 

 

पररवशेीर् वार् ुर्णुवत्ता की जस्िजत (पी.एम.10) 

PM10 Annual Average in(µg/m3) 

Sr. 

No. 
City  2023-24 2024-25 

Improvement % 

(Reduction in 

PM10 level) 

1 Bhopal  113 110 3 

2 Indore 99 108 -9 

3 Jabalpur 91 88 3 

4 Gwalior 136 125 8 

5 Ujjain 84 79 6 

6 Dewas 99 83 16 

7 Sagar 74 82 -11 

Annual Average (Manual + CAAQMS). 
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Source- MPPCB ERC website 

उपरोक् त पररणामों के अवलोकन के उपराांत पार्ा र्र्ा दक शीतकाल के दौरान PM2.5 & 

PM10 के पररणाम ग्रीष् मकालीन की अपेिा अजधक पार्े र्र्।े 

 

 वतामान में 02 शहरों की सोसा अपोशमेंट स् टडी परणा हो ्ुकी ह।ै भोपाल में मखु् र् रूप 

से प्रदरषण ण के घटक पी.एम. 10 एवां पी.एम. 2.5 पार्े र्र् ेह।ै ताजलका सांलग् नक 10  

अनुसार ह।ै  

 ए.आर.ए.आई द्वारा सोसा अपोशमेंट स् टडी में ददर्े र्र्े एक् शन ्‍ लान अनुसार कार्ा 

जवजभन् न स् टेकहो् डरों द्वारा दकर् ेजाना प्रस् ताजवत ह,ै तदनुसार कार्ा दकर्े जाने पर 

शहरों की वार्ु रु्णव्‍ ता में सधुार सांभव हो सकेर्ा। एक् शन ्‍ लान की प्रजत सांलग् नक 

01  ह।ै  

  

5. सजमजत के समि भोपाल शहर के जलर् ेपरवा में दकर्े र्र्े जनरीिण के आधार पर 

प्रस् ताजवत ंमरजेंसी ररस् पाांस जसस् टम ्‍ लान एवांगे्रडडे ररस् पाांस एक् शन ्‍ लान 

(GRAP-NCR),ACTION PLAN OF ARAI PUNE प्रदर्षशत दकर्ा र्र्ा जजसकी 

Summary सांलग् नक 11 अनुसार ह।ै उक् त के आधार पर सजमजत द्वारा 

जनम् नजलजखत कार्ों को प्रािजमकता के तौर पर दकर्े जाने की आवश् र्कता के 

सांबांध में अनुशांसाएां दी र्ईं – 
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 सबसे पहल ेरोड डस् ट एवां व् हीकुलर ंमीशन् स को जनर्ांजत्रत दकर्े जाने हतुे नर्रीर् 

प्रशासन एवां जवकास जवभार् एवां पररवहन जवभार् स ेउपजस्ित अजधकाररर्ों के 

साि ््ाानुसार र्ोजना लार्र दकर्े जाने के जलर् ेआवश् र्क कदम उठाने पर बल 

ददर्ा र्र्ा।  

 रोड़ डस् ट सा  दकर्े जाने हतुे प्रर्ुक् त स् वीसिंग दपर् मशीन ‍ लोअर की जर्ह सक् शन 

की जाने वाली स् वीसिंग दपर् मशीन उपर्ोर् की जारे् तिा रोड़ की क् लीसिंग दनर् आउटर 

लेन पर दकर्ा जाना सुजनजित दकर्ा जारे् एवां  ुटपाि एवां दकनारों पर end-to-

end पेसिंग दबर् ‍ लॉक लर्ारे् जार्ें। सड़क के दोनों तर   ुटपािों पर एक जनधााररत 

्ौड़ाई तक पेवसा ‍लॉक लर्ाए जाने के बाद पवेसा ‍लॉक्स जजतनी ्ौड़ाई में 

लर्ार्ा र्र्ा हो उतनी ही ्ौड़ाई में अिवा उसकी आधी ्ौड़ाई में ह‍सा (घाांस) 

की कापिट तिा ंस कापिट के बी्-बी् में श्र‍स (बोर्नवेजलर्ा, कनेर ं्‍र्ादद)  

के साि साि सस ेपेड़ लर्ाए जाना सुजनजित दकर्ा जारे् जजसकी कैनोपी घनी 

हो, बार्ोमास ज्र्ादा हो, ्ौड़ी पजत्तर्ा हो; जैसे पीपल, आम, महुआ, ंमली 

ं्‍र्ादद। पेबसा के साि-साि ह‍सा, श्र‍स एवां पेड़ों का जवकास करने से धरल के कण 

ज्र्ादा स े ज्र्ादा अवशोजषण त हो सकें रे् तिा र्ह भजवष्र् में फ़र ड ्ेन का कार्ा 

करते हुए एक अच्छा ंकोजसस्टम का जनमााण करने में सिम कदम हो सकता ह ै। 

 नर्रीर् प्रशासन एवां जवकास जवभार् स ेउपजस्ित अजधकारी द्वारा भोपाल शहर 

में अवैध जनमााण, जबसिंग द्डर् जनमााण एवां परजमशन हतुे कार्ों पर जनर्ांत्रण हतुे 

टाउन एण् ड कां री ्‍ लासिंग दनर् जडपाटामेंट को भी बैठक में शाजमल करने का प्रस् ताव 

रखा र्र्ा।  

 व् हीक् र्रलर ंमीशन् स को जनर्ांजत्रत दकर्े जाने हतुे पररवहन जवभार् स ेउपजस्ि त 

अजधकारी द्वारा लोकल रेद क पुजलस की जजम् मेदारी सुजनजित करन ेहतुे कहा 

र्र्ा| 

 भोपाल शहर की सोसा अपॉशामेंट स् टडी के सांबांध में जवस् तृत ््ाा एवां जनष् कषण ा के 

जलर्े अर्ली बैठक में ए.आर.ए.आई, पुणे के प्रजतजनजध को बुलाने हतुे कहा र्र्ा।  

 भोपाल शहर की पररवेशीर् वार्ु रु्णवत्ता की मॉजनटररर् दकर्े जाने हतुे 

CAAQMS की सांख् र्ा बढ़ाई जारे् तिा CAAQMS लर्ारे् जाने के परवा उपर्ुक् त 

स् िलों का ्र्न करने हतुे परवा में उपल‍ ध डाटा एवां मैन् र्ुअल मॉजनटररर् डाटा 

का भी अवलोकन दकर्ा जारे्।  

 भोपाल शहर की सोसा अपोसमेंट स् टडी के अन् तर्ात ज्जन्हत 21 हॉट-स् पॉट के 

भौजतक परीिण हतुे ज् वा ांंट कमेटी के सदस् र्ों द्वारा मण मण एवां जनरीिण कार्ा 

दकर्ा जार्ेर्ा, जजससे दक समुज्त एक् शन ्‍ लान बनार्ा जा सके। (सांलग् नक 07)  
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Emission Inventory and Source Apportionment 

Study of Bhopal City 

  Page | i 

Action Plan 

Table ES-4 presents the proposed air quality action plan for Bhopal city. The action plan constitutes sector wise suggestions along with 

executing agency / authority for immediate and short to mid-term actions 

 

Table ES-4 Proposed Air quality action plan for Bhopal 

Sector Control Actions Responsible Agency / Authority Time Frame 

Transport 

A) Management 

TR1. Congestion Management: Identify the hotspot locations of traffic 

congestion. Introduce traffic actuated signals at such locations. Consider the 

one-way routes during peak hours at these locations. Also, regulate eateries 

along the kerb side, especially small ones to avoid traffic congestions. 

RTO, Bhopal Immediate 

TR2. Parking Policy: Formulate vehicle parking policy and ensure its 

effective implementation.  

Provide parallel parking system along the major roads of the town.  

Enforce strict action and penalty for vehicles parked in non-parking areas.  

BMC / RTO, Bhopal 6 months 

TR3. Public transport: Improve the public transport infrastructure such as 

strengthening and modernization of fleet of buses (procurement of new buses), 

implementation of plan for metro and increase coverage as per plan. 

BMC, MPMRCL 3 years 

TR4. Prepare and implement zonal plans to develop an NMT network. 

Introducing cycle tracks along with the roads 

BMC 1-2 years 

TR5. Declare NO-vehicle zones in hot-spots, university / school premises. BMC / University / School 6 months 

TR6. Strict actions against visibly polluting vehicles (i.e. vehicles without 

PUC certificates) impose penalty and launch extensive awareness drive 

against polluting vehicles. 

RTO, Bhopal Immediate 
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Sector Control Actions Responsible Agency / Authority Time Frame 

TR7. Examine existing framework for removing broken down buses or 

trucks from roads and create a system for speedy removal and ensuring 

minimal disruption to traffic from such buses or trucks. 

BMC 6 months 

B) Technology 

TR8. Improve and strengthen PUC program. (SMS based system to alerts, 

Linking of PUC centres with remote server and elimination of manual 

intervention in PUC testing, Fitness and calibration audits of PUC centres 

adopted with defined team for verification, Integration of on-board diagnostic 

(OBD) system fitted in new vehicles with vehicle inspection, Linking of PUC 

certificates with annual vehicle insurance, etc.) 

RTO, Bhopal 1 year 

TR9. Encourage adoption of cleaner fuels (CNG). CNG infrastructure for 

auto gas supply in the city and transition of public transport vehicles to CNG 

mode 

BMC / Oil Companies/ GAIL / State 

Government 

3 years 

TR10. The EV adoption initiative for public transport vehicles (buses) and 

government office-vehicles 

BMC, Government Offices 3 years 

TR11. Encouraging EV adoption for personal and commercial vehicles 

through incentivization or tax relaxation.  

State Government, RTO 3 years 

Road Dust 

RD1. End-to-end paving of roads along with black-topping and maintaining 

potholes free roads. 

PWD / BMC Immediate / 

Continuous 

RD2. Road design: The road design should strictly comply with URDPFI / 

IRC guidelines for urban roads 

PWD / BMC Immediate / 

Continuous 

RD3. Repair the defects in road to keep them pot holes free as per the PWD 

guidelines.  

PWD / BMC Immediate / 

Continuous 

RD4. Immediate lifting of solid waste generated from desilting and cleaning 

of municipal drains for its disposal 

BMC Immediate / 

Continuous 

RD5. Implement truck loading guidelines; use of appropriate enclosures for 

haul trucks; gravel paving for all haul routes 

BMC 6 months 
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Sector Control Actions Responsible Agency / Authority Time Frame 

RD6. All the canals/nallah's side roads should be concrete / brick lined.  BMC 1 year 

Regular cleaning of roads and water spraying to suppress the dust. Remove 

road dust/silt regularly by using mechanical sweepers. 

BMC Immediate / 

Continuous 

RD7. Identify road stretches with high dust generation and use Foggers to 

suppress the dust. 

BMC 6 months 

RD8. Greening of traffic corridors, open areas, gardens, community places, 

schools and housing societies 

BMC 1 year 

Industries 

 

IN1. All potential industries to be implemented with Continuous Emission 

Monitoring System (CEMS). Ensure regular calibration and working of this 

system and its online reporting is required.   

MPPCB 1 year 

IN2. Assess the number of industrial units that are non-compliant and 

prepare unit/plant wise action plan for time bound compliance. 

MPPCB Immediate and 

Continuous 

IN3. Intensive polluting industries to be restricted from operations within 

urban zone. Restriction of any new red category industry to open within urban 

zone. 

MPPCB Immediate 

IN4. Strict compliance to be followed on industrial open waste burning.   MPPCB Immediate 

IN5. Control of Fugitive Emissions:  

• Use of hoods and enclosure for all process equipment,  

• Scrap management program for the prevention or minimization of 

waste and other feed materials. 

• Use of covered or enclosed conveyors and transfer points 

MPPCB Immediate 

IN6. Adoption of Cleaner Fuels:  

• Cleaner fuel implementation to be encouraged and incentivized.  

• Discourage the fuels with high sulphur content.  

• A favourable taxation and pricing policy for mass adoption.  

MPPCB 1 year 

IN7. Ensuring installation/Up-gradation and operation of air pollution 

control devices in industries 

MPPCB 6 months 

 WB1. Improving door to door waste collection efficiency to 100%. BMC 1 year 
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Sector Control Actions Responsible Agency / Authority Time Frame 

Open Waste 

Burning 

WB2. Enforcing a complete ban on open waste burning. A heavy penalty and 

stringent action against such activities. 

BMC Immediate 

WB3. Non-recyclable waste with a calorific value of 1,500 kcal or more must 

not be disposed of into landfills and must be used solely to generate energy  

MPPCB, BMC Immediate / 

Continuous 

WB4. Collection of horticulture waste (biomass) and its disposal as per SWM 

rules, 2016, following composting and gardening approach 

BMC Immediate / 

Continuous 

WB5. Encouraging the reduce, recycle and reuse policy for waste in city BMC / State Government Immediate / 

Continuous 

WB6. Organic waste conversion (OWC) units can be installed in the city at 

a decentralized scale especially in more prominent societies and colonies based 

on the MSW characteristics of the area. 

BMC 1 year 

WB7. Effective management of landfill sites through increasing the recycling 

rate, installing waste to energy conversion plants, restricting illegal waste 

dumping, proper disposal of hazardous waste, as per Hazardous waste 

management rule 2016, to prevent greenhouse gas emissions from site 

BMC 1 year 

WB8. Reduce the VKT of waste collection vehicles with route optimization 

technique. 

BMC 6 months 

Construction 

 

 

CN1. Adoption of Good Construction Practices (GCP) to minimize the waste 

generation. Promote recycling of materials. Encourage the use of 

environmentally friendly material. Ensure compliance check for GCP 

regularly 

BMC / MPPCB Immediate 

CN2. Strict enforcement of CPCB guidelines for construction activity such 

as use of green screens, side covering of digging sites, etc. 

BMC / MPPCB Continuous 

CN3. Ensure transportation of construction materials in covered vehicles. BMC / Site Developer Immediate 

CN4. Restriction on storage of construction materials along the road side. BMC Immediate 

CN5. Provide a control measures against fugitive emissions such as a use of 

covered or enclosed conveyors while conveying the material. 

BMC / MPPCB Immediate 
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Sector Control Actions Responsible Agency / Authority Time Frame 

CN6. To maintain facility of tar road inside the construction site for 

movement of vehicles carrying construction material 

BMC / Site Developer Immediate 

CN7. Develop mechanism for ensuring periodic maintenance of 

construction equipment and vehicles. 

BMC / Site Developer 3 months 

CN8. Develop and implement dust control measures such as site covering, 

fugitive emission control, installing air pollution controlling devices for all 

types of construction activities i.e. buildings and infrastructure. 

BMC 1 year 

CN9. C&D waste should be sent to construction and demolition processing 

facility only. Strict action against non-compliance of the same on any 

individual or developers. 

BMC Immediate 

CN10. Mandatory use of RMC plants at large construction sites and 

preparation of guidelines for dust control measures for operation of RMC 

plants.  

BMC / MPPCB 1 Year 

DG sets 

 

DG1. Ensure uninterrupted electric supply to avoid the use of DG sets, 

especially in commercial and industrial zones. 

State Electricity Board 1 Year 

DG2. Curtail use of DG Sets in social events by providing temporary electric 

connections 

BMC / State Electricity Board Immediate 

DG3. Discourage use of DG sets in cellular towers and encourage use of 

alternate power (e.g. Battery) 

BMC 6 months 

DG4. Develop the city into a Renewable Energy Hub with a focus on 

creation of RE Equipment Manufacturing Eco-system as per Madhya Pradesh 

Renewable energy policy 

BMC / State Government 5 years 

DG5. Leverage rooftop solar program to reduce dependence on DG sets BMC 1 year 

DG6. Installation of Retrofitted Emission Control Devices (RECD) to diesel 

generators as per CPCB guidelines 

MPPCB 1 year 

Residential 

RS1. Ensure easy availability of affordable cleaner cooking fuels (LPG/ 

PNG/biogas) for all to achieve 100% LPG adoption.  

Department of Food, Civil Supplies 

and Consumer Affairs and Oil 

Companies (Indian Oil/HP/BP, etc.) 

1-3 years 
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Sector Control Actions Responsible Agency / Authority Time Frame 

RS2. Expanding coverage of LPG under Pradhan Mantri Ujjwala Yojana 

(PMUY). 

State / Central Government 1-2 years 

RS3. Introduce schemes for providing subsidized LPG connections as well 

as providing means of finance to small tea vendors/hawkers who are using 

kerosene stoves in order to reduce emissions from burning of kerosene 

State / Central Government 1-2 years 

RS4. Introduction of improved Chullahs (low emission Chullahs) in rural 

areas 

BMC, NGOs 1 year 

RS5. Encouraging use of electricity for domestic cooking. (for example: 

Induction cooktops) 

Department of Food, Civil Supplies 

and Consumer Affairs 

2 year 

RS6. Provide centralized solar based hot water in slum areas to avoid solid 

fuel usage for water heating purposes 

BMC 1 year 

Hotel, 

restaurant and 

bakeries 

HR1. Coal and wood-based cooking in restaurants to be shifted to electricity 

and LPG. 

Department of Food, Civil Supplies 

and Consumer Affairs and Oil 

Companies (Indian Oil/HP, etc.) 

1-2 years 

HR2. Promoting mini LPG cylinders to small open eateries. Department of Food, Civil Supplies 

and Consumer Affairs and Oil 

Companies (Indian Oil/HP, etc.) 

1 year 

Brick kilns 

BK1. Ensure the compliance checking routinely. Provide design 

specifications for improved kilns.  

MPPCB / BMC Immediate 

BK2. Enforce restrictions for the operations of brick kilns in urban zone. 

Zig-zag technology to be encouraged and promoted. 

MPPCB / BMC 1-3 years 

BK3. Closure of unauthorized brick kilns, if any. MPPCB Immediate 

Crematoria 

 

CR1. Convert all existing traditional crematoria (wood based) to electric. 

Installing new electric crematoria as per requirement. 

BMC 1 year 

Public 

awareness 

PA1. Launch Public awareness campaign for air pollution control, vehicle 

maintenance, minimizing use of personal vehicle, lane discipline, etc. 

BMC, MPPCB, NGOs Immediate 

PA2. Encourage the use of public transport for daily commute. BMC, MPPCB, NGOs Immediate 
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Sector Control Actions Responsible Agency / Authority Time Frame 

PA3. Education program to create awareness among citizens through 

various mass media tools, such as local newspapers, local news channels on 

TV or radio, street plays, social media platforms, citizen engagement events, 

recording announcements through waste collection vehicle, organizing 

awareness seminars at the community level 

BMC, MPPCB, NGOs Immediate 

IT enabled 

services 

IT1. Use of mobile application for complaint registration and grievance 

redressal regarding air pollution  

BMC 1 year 

CAAQMS MS1. Increase the number of air quality monitoring stations MPPCB 1-2 year 
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qr6fis'qIII RnFrfr fr-dl dt H€n rffrfilf,s'qldtf,sr
1 Bhooal U5 02

z lndore 01 tt{

J Gwalior 03 n2

Jabalour 01 04

5 Uiiain 01 04

o Saqar 01 04

7 Dewas 01 04

8 Mandideep 01 02

9 Sinqrauli 01 02

10 Katn 01

11 Pithampur 01

12 Narmadapuram (Hoshanqabad) 01

13 Ratlam 01

14 Betu 01

15 Burhanpur 01

tb Narsinohpur 01
1A
tt Sehore 01

18 Harda 01

19 Vidisha 01

20 Sheoour 01

21 Bhind 0'l

22 Morena 01

z5 Rewa 01

TOTAL 15 39

******************************
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S.N City NAMP Stations Zone
Station 

Code
Latitude Longitude

Manual / 

CAAQMS 

1 Bhopal 6 Mrignayni Emporium Hamidia Road, Bhopal 122 23.263570 77.410856 Manual

Bhopal CETP Govindpura, Bhopal 123 23.269063 77.451630 Manual

Bhopal Paryawaran Parisar,Bhopal/ Arera Colony 436 23.2109000 77.425814 CAAQMS

Bhopal Kolar road Fire Station Bhopal 796 23.1706083 77.417036 Manual

Bhopal  TT Nagar Bhopal 877 23.233815 77.400228 CAAQMS

Bhopal Sarthi Hospital Hoshangabad Road, Bhopal 876 23.203072 77.445926 Manual

2 Mandideep 1
* AKVN Mandideep/R. O. MPPCB, 

Mandideep
Industrial 797 23.091268 77.520394 CAAQMS

3 Indore 3 Sanwer Road , Indore 127 22.7058566 75.8433664 Manual

Indore * DIG Office, Indore/ Choti Gwaltoli 128 22.431006 75.521277 CAAQMS

Indore *  Fine Arts College (Vijay Nagar) 131 22.460221 75.531354 CAAQMS

4 Pithampur 2 * Vikas Bhavan Sector 2 Pithampur CAAQMS

Pithampur RCC sector-3, Pithampur Manual

5 Ujjain 4 RO, MPPCB,  Ujjain Other Area 526 23.167648 75.809013 Manual

Ujjain District Industry Office,Ujjain Industrial 527 23.182912 75.81094 Manual

Ujjain *Mahakal Temple, Ecocity,Ujjain Other Area 528 23.182718 75.768218 CAAQMS

Ujjain Nagar Nigam Office ,Ujjain Other Area 529 23.180277 75.778436 Manual

6 Dewas 3
DEO Office MPPCB, Dewas 745 MIG Vikas 

Nagar Dewas
Residential 523 22.0571431 76.029 Manual

Dewas  * K.P College Chouraha Dewas Commercial 524 22.0583014 76.003197 CAAQMS

Dewas Premises of EID Parry India Ltd.` Dewas Industrial 525 22.056192 76.00154 Manual

7 Nagda 3
* Chemical Divi., Labor Club Durgapura 

Nagda 
82 23.443045 75.415644 CAAQMS

Nagda * Grasim Kalyan Kendra Birlagram Nagda 0083/246 23.452746 75.418804 CAAQMS

Nagda
*  Grasim Guest House  no 02  Birlagram 

Nagda
84 23.449805 75.402914 CAAQMS

9 Jabalpur 2 RO Office, MPPCB, Vijay Nagar Jabalpur Residential 248 23.110719 79.929884 Manual

Jabalpur Udaipura Beverages Jabalpur Industrial 798 23.235026 79.979669 Manual

10 Satna 2
RO, MPPCB, Maihar Amarpatan Bypass 

Road Satna
Residential 342 24.565335 80.87535 Manual

Satna
Krishi Upaj Mandi Bandhavgarh Colony 

Satna
Industrial 343 24.584400 80.855132 CAAQMS

11 Sagar 2 * Pt. Deendayal Nagar,H.B. Sagar 532 23.8640N 78.8028E CAAQMS

Sagar * Collectorate Parisar Pili kothi Sagar 533 23.8385N 78.7594E CAAQMS

12 Singrauli 3
* NTPC, Vindya Nagar Singrauli (Hindi 

School)
514 24.0887 82.6663 CAAQMS

Jayant Township, Singrauli 515 24.1175 82.6573 Manual

Waidhan, Singrauli 516 24.0744 82.6143 Manual

13 Shahdol 2  MPPCB.Office, Building, Gortara, Shahdol Residential 802 23.2946 81.3804 Manual

Shahdol
Traffic Office, Near Govt. Distt. Hospital 

Shahdol.
801 23.3073 81.3536 Manual

14 Chhindwara 2

Regional Office, Chhindwara in front of 

Mulla ji Petrol pump, Parasia Road, 

Chhindwara

Residential 799 22.064716 78.912587 Manual

Chhindwara Jabalpur Dugdh sangh Chhindwara Industrial 800 22.0761799 78.934337 Manual

15 Katni 2 HIG -4, Housing Board Colony, Katni Residential 874 23.8061981 80.3722929 CAAQMS

Katni
M/s Calderys Work India Refacories Ltd., 

Katni
Industrial 875 23.805815 80.392006 Manual

16 Rewa 1 Nehru Nagar, MPPCB Office Building Residential 1009 24.547149 81.320939 Manual

55 NAMP Stations 
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S.N City NAMP Stations Zone
Station 

Code
Latitude Longitude

Manual / 

CAAQMS 

38

1 Pithampur 1
M/s Leupin Pharma Phase-2, Sector-3, 

Pithampur
22.621155 75.636764 Manual

2 Gwalior
3

Lal Tipara, STP Lal Tipara Bhawan Gwalior Urban 26.245028 78.23361 Manual

Laliyapur,  STP Laliyapur Gwalior Urban 26.158114 78.186228 Manual

Laxmibai National Institiute of Physical 

Education 
Urban 26.220805 78.19242 Manual

3 Jabalpur 1
Govt. Ayurvedik Autonomus College, 

Gwarighat Jabalpur
Silence 363 23.11071 79.929884 Manual

4 Satna 1
Hotel Bharhut, M.P. Paryatan Vikas Nigam, 

Civil line, Satna
Commercial 24.575843 80.823279 Manual

5 Sagar 1 New Officer Colony, Sagar 23.8267N 78.7640E Manual

6 Shahdol 1
Britan International School, gram 

Chandaniya, District Umariya
23.3145 81.3390 Manual

7 Chhindwara 1 District Hospital Chhindwara Silence 22.053245 78.936368 Manual

8 Katni 1 Nagar Palik Nigam, Gole Bazar, Katni Commercial 23.83376 80.3913583 CAAQMS

9 Rewa 2 Super Specility Hospital, Amahiya Rewa Commercial  - 24.535362 81.296775 Manual

M/s Vindhya Teli links ltd. Udyog Vihar, 

Rewa
Industrial  - 24.524367 81.255882 Manual

12

1 Bhopal 1
Gram Panchayat Bhawan Berkhedi Bazyaft 

Bhopal
 - 23.171973 77.335956 Manual

2 Mandideep 1 Village Bhojpur Manual

3 Indore 1 Village Ujjaini 22.381653 75.593865 Manual

4 Ujjain 1 Village Chintaman Jawasiya Manual

5 Gwalior 1
Village Barai Janpad Karyalay Bhawan 

Ghatigaon
26.116011 78.014145 Manual

5

Rural

Urban
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Madhya Pradesh Pollution Control Board
Paryawaran Parisar, E-5, Ar{olony, Bho pal'462016

E-mail: monitorin ghomppcbl9@gmail.com

Joint Committee Meeting under NGT Case No. 1921 2025

on dated 11.03.2026 at ll:30 AM
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1 &tlfWhlr.l/v A /,*tr*i uh)n K4{

2 *tAft"l Sl*crrnrA *0-tt*s|a"+ +e d\\L.s\ g1l\:

-J
JOq*n\,n d"a"Al k;i"!{!.^'s L QslqL\@1

4 *;f"**rl s'\ l+'o'nnPP
c,l\,9t44 & 8o8 sTlg

909

5 mtfc/.&) uhDbm! Bes- 8q81tgw
74

6 A-t*t \<j^s^-e- WTJY 34?2+{3u174

7 Dr - R , P.rY1^/if,,^- epc$
C_P-,/a afi)<"")

8
!*""1^ oo,u ft.:tl n00rf<

I

.-z Igt* ?5zzzroa,
l'to<-\^r--n.Oc-b

,_ @nQ.Oou.in

9 t-.ntt"t K nrl.tfie E( co __e !+J br9ry e-SOrnrqud!0,

.4r^n+r'l , Q-o \

10 h?Pcs ryv 36l4zso,6 t snl$neezteTr;

11 P. c, Utlrri,lo
/

9.3.o. &
>o(

flDy*

t2
Da.S.*g-a- sl";4a--
;cr'. E, R€bt, Dirre<{a

MoE l; <-c
^ R,O, BkoA.. b7v.c- n

13
EKLt EP-
et,op-4 la-j-V'C, =?9.}LLL\ry N

t4
v

15

G'b,

73

274

संलग्नक-09



ra

\oNo
N
eoo
r\
F{

dI
I

Ir
F
la
l't'
lv gE E slF H6t 

= 
tr F€ Usg € Es' f€" P Sg ;FF n gF EI= 1 EH El-e 4 o O;Po H r.l 

=5.E y, g& s
HE e, Er s
EF g rr=i c.)

vH .a at :)r* = '= -v): Y )!co ils: E €a g
FA -, FI HiR ; >.= 'a

-EY € EE :
= >J E ?v iE Bv e 6: 'o

=;2 
.= 

=* =o AE F EH s
- .-/= ,-\ '= € ?4i; f aZ t*,A tr-g >: T.g :aZ F'E: s: EEA;E-e;* E= Ts= n ;tl E.;t eECg !' REF iu,'=* orE*E g &.E.9 R.iEi F-i<

---)::'JY.-r!)'BO A € E'F s qp"?I ,*op6;t E E;g SIEH: S$EE
BE E E:rEsissteEs&E"u;E E €s?T;€e:E$Y€sFgI F r=sY+.9?qee*.9?3
le,ls$EEE,E5E$EEE5Eg
=Eztda*E 

'Ee d
U'E.E; c7f 8:"..i ;+5F;-joi ; b.
tiE-8EC -8oei;FJi{* * F

i-.iH=+

74

275

संलग्नक-10



N
N
d

I

Olo

c,Jr-

.=

='-
o-
tJ1

L
qJ
P(o
3

v\
q)
.E(n
-o
-l-)(J

=!-
P
v)-
(J
P

;
t-
P(-

^7( O-X
bD G)

o-ocJo
C.J E35v)o

x()
t-;

9U(Ul-

CP(ov)
-c 0)(J 'i-
9ot.9
-xE
(o9
-p

Ptt
-

+t '7
c.

OJ CJga
a)(oE3
+) LJ
(J

(,co

aaaa

fl,FI
(,
z
L

,Y,
-l

z
I
A

zAv
-3
(,)

r--]
-(t)
zAvA,
a
7\IYI

fv,

A
FdA
-t
tv,
rhv
A

tv
rlrv

75

276

संलग्नक-11



riFq ffi ,nFiFr,iro!

rA-F1 ,o1e

.- - - _t.itrr_ :
.d16r L

!tr?,i1 ri ir-]r ; 1,r
iqr 3'Jristarrfr

. da!€.
(ri6l,, e+'j''

i ,i,rnr. ftrjar,J or.r{ ,.,,r
, Tlilir d $!si /rr<Tq, {<E ${ s.r-ui62 c:to -,!Jr rr -4 ) -ftF r 1r?! 1r , : ,r q5€ ?n-fi Fr-.iqr :er .rR-d Fiqfdr r,Tm rn
. -;*:. ;*1 ;_;;-;;."';:, ".. .

-..,n-o- '..* '-.n.r" ',^? egP"'f ,/,, si r.n-l?;t
i!11!<1r :t|{f,r

. ,TrlrFr c{FFr ii-Ji,i
,/ \s 76

ANNEXURE -3277



77

ANNEXURE -4278



78

279


	2af814470ebf05227ddc3fb9cbbb62c3532e45879790396067a46c976d4adc81.pdf
	1b2065f78cf69abfb8d0cc544895f49541f8ed6cb490d268f6d625be31b31e4b.pdf
	e4a648b8f846903b2c793ff2788dd2a98c728dbdce1c2438d80aff0d5d06a6f5.pdf
	e0ddd240db083c644b59bcab4d9c738c33aea9d15e736c616e017070ffca3f94.pdf
	e0ddd240db083c644b59bcab4d9c738c33aea9d15e736c616e017070ffca3f94.pdf



